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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th November, 2025
S.0. 5104(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport

[®T. g, NH-347B/Khargone_Julwaniya/3(a)/3D1]

ag FHE™, AT

and Highways, 760 Dated:13/02/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH347-B in the stretch of land from Km. 99.38 to Km. 107.762 (Rajpur) in the district of BARWANI in the state

of MADHYA PRADESH

And whereas the substance of the said notification has been published in “Patrika” and “Free Press” both
dated 21/02/2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and

settled the same appropriately;

submitted its report to the Central Government;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers

conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land

specified in the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall

vest absolutely in the Central Government, free from all encumbrances.
SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH347-B in the
stretch of land from Km. 99.38 to Km. 107.762 (Rajpur) in the district of BARWANI in the state of MADHYA

PRADESH

State: MADHYA PRADESH ||District: BARWANI

SI. No. Survey/Plot Type of Land Nature of Land Area|| Name of Land
Number (in Hectares)|| Owner/Interested
Person
Lt | 2 | 3 | 4 | 5 | 6 |
|Taluk: Rajpur |
[Village: Nihali (Julwaniya) |
|1 ||100/ 1 ||Private ||Agricu1ture/Irrigated || 0.2037||Suresh S/o Dayaram |
2 100/2 Private (Government ) |[Agriculture/ Non 0.3452(M.P. Government-1
Irrigated
3 101/1 Private Agriculture/Irrigated 0.1214|[Anil S/o Motilal,
Santoshi husband
Ankit
|4 ”101/2 ”Government ||Sadak || 0.773||M.P. Government-1 |
|5 “ 101/3/1 ”Private ||Agriculture/Irrigated || 1.05 13||Vijay S/o Motilal |
6 101/3/2 Private Commercial 0.5616||Narmada Bio Fuel
Private Limited
Director Manjeet
Singh S/o Devendra
Singh Bhatia
|7 “ 102 “Government ||Sadak || 0.445||M.P. Government-1 |
|8 ||103/ 1 ||Private ||Agriculture/lrrigated || 0.0157||Badri1a1 S/o Pema |
|9 “103/2 ”Private ||Agriculture/Irrigated || 0.3006||Badri1a1 S/o Pema |
10 103/3 Private Agriculture/Irrigated 0.7641|[Mishrilal S/o
Mangalya
11 103/4 Private Agriculture/ Non 0.6215||Galya S/o Dariyav,
Irrigated Sushilabai widow
Punya
12 103/6 Private Agriculture/ Non 0.4501|[Nitin Minor S/o
Irrigated Suresh Guardian
Suresh S/o0 Dayaram
13 103/7/1 Private Agriculture/Irrigated 0.305||Devendra S/o
Chhagan
14 103/7/2 Private Agriculture/Irrigated 0.664|[Subhash S/o
Roopsingh
15 |[103/8 ||Government ||sadak I 0.3781|[M.P. Government-1 |
16  |[103/9 ||Government ||sadak [ 0.0751|[M.P. Government-1 |
17 104/2 Private Agriculture/Irrigated 0.3161||Devendra S/o
Chhagan
18 |[104/6 |[Private ||Agriculture/Irrigated || 0.1099|[Badrilal S/o Pema |
19 105/3 Private Agriculture/Irrigated 0.0987||Mishrilal S/o
Mangalya
20 105/4 Private Agriculture/ Non 0.0095||Galya S/o Dariyav ,
Irrigated Sushilabai widow
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| |Punya |

21

l180/3

| |Government

||sadak I

0.2058

||M.P. Government-1 |

22

81/2

Private

Commercial

0.1062

Tadiq Husain Malik
S/o Talib Husain

1813

||Government

||sadak I

0.1097

||M.P. Government-1 |

24

83/3

Private

Agriculture/ Non
Irrigated

0.0159

Sharad S/o Unkar

25

||83/4

“Government

||sadak I

0.004

“M.P. Government-1 |

26

93/2

Private

Commercial

0.2665

Narmada Bio Fuel
Private Limited
Director Manjeet
Singh S/o Devendra
Singh Bhatia

27

95/1

Private

Commercial

0.1536

[Narmada Bio Fuel
Private Limited
Director Manjeet
Singh S/o Devendra
Singh Bhatia

28

95/2

Private

Commercial

0.338

Narmada Bio Fuel
Private Limited
Director Manjeet
Singh S/o Devendra
Singh Bhatia

29

95/3

Private

Commercial

0.0834

Narmada Bio Fuel
Private Limited
Director Manjeet
Singh S/o Devendra
Singh Bhatia

30

95/4

Private

Commercial/Irrigated

0.0296

Narmada Bio Fuel
Private Limited
Director Manjeet
Singh S/o Devendra

Singh Bhatia

31

|lo6/3

| |Government

||Nala ||

0.0372|[M.P. Government-1 |

132

[lo8/3

| |G0vernment

||Sadak ||

0.6333|[M.P. Government-1 |

133

ll99/1

| |Government

| |Rasta | |

0.0102|[M.P. Government-1 |

|Village: Bajad

34

16

Government

Sadak

0.6327

M.P. Government
16

35

1772

Government

Road

0.2511

M.P. Government
17/2

36

1972

Private

Agriculture/Irrigated

0.0686

Chandrakala widow
Sohanlal , Ravikant
S/O Sohanlal

1/2

37

51/1

Government

Nala

0.0234

M.P. Government
51/1

38

5172

Government

Road

0.01

M.P. government
51/2

39

52/6

Government

Road

0.017

M.P. Government
52/6

40

53/1

Private

Agriculture/Irrigated

0.0208

Surender Kumar S/o
Shantilal
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41 6/10 Government Road 0.0005||M.P. Government
6/10
|42 ||6/ 11 ||Government ||Road || 0.009||M.P. Government
43 6/12 Government Road 0.0153||M.P. Government
6/12
|Village: Agalgaon
|44 || 100 ||Government ||Devan River || 0.1 099| |M.P. Government
45 27/8 Private Agriculture/Irrigated 0.1662|[Anil kumar S/o
Babalal
46 27/9 Private Agriculture/Irrigated 0.5036|[Ummen singh S/o
Gangaram
47 29/4/1 Private Agriculture/Irrigated 0.001{|Jiyalal S/o
Gangaram
48 29/4/2 Private Agriculture/Irrigated 0.0282|[Nehru S/o Ganga
Ram
|49 ”30/2 ”Private ||Agricu1ture/Irrigated || 0.0037||Santosh S/o Sarwan
50 30/6 Private Agriculture/Irrigated 0.2005|[Dhyansingh S/o
Munsya
51 30/7 Private Agriculture/ Non 0.2276|[Jorsingh S/o0 Munsya
Irrigated address Agalgaon
Rajpur Barwani
Madhya Pradesh
land owner-1
|52 “3 1/1 ”Private (Government ) ||Beydi || 0.3693||M.P. Government
53 3172 Private Agriculture/ Non 0.1159|{Jorsingh S/o0 Munsya
Irrigated
54 32/1 Private Agriculture/ Non 0.2615|[Ramsingh S/o
Irrigated Jorsingh
55 33/10 Private Agriculture/ Non 0.0378|[Madhav S/o
Irrigated Ramchandra
56 33/2/2 Private Agriculture/ Non 0.0559||Nehru S/o Ganga
Irrigated Ram
57 33/3 Private Agriculture/Irrigated 0.0471|[Ummen singh S/o
Gangaram -1/2,
Parvatsingh S/o
Gangaram -1/2
58 33/4 Private Agriculture/Irrigated 0.0708|[Nehru S/o Ganga
Ram
59 33/5 Private Agriculture/ Non 0.4127||Bharatsingh S/o
Irrigated Gangaram 1/4,
Ummensingh S/o
Gangaram1/4,
Parvatsingh S/o
Gangaram -1/4,
Sitabai widow
Gangaram -1/4
60 33/6 Private (Privat) Agriculture/ Non 0.193|[Madhav S/o Ram
Irrigated chandra
61 33/7 Private Agriculture/ Non 0.0957||Govardhan S/o Ram
Irrigated chandra
|62 ||33/8 ||Private ||Agricu1ture/Irrigated || 0.0068||Jairam S/o Sukhdev
63 4/1 Private Agriculture/Irrigated 0.6048|[Anarsingh S/o
Thavariya
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64 4/10 Private Agriculture/Irrigated 0.0219|[Chamaria S/o
Thavariya
65 4/2 Private Agriculture/ Non 1.623(|Gulichand S/o
Irrigated Guman , Sukram S/o
Guman , Ramesh S/o
Guman , Banshilal
S/0 Guman
66 4/3 Private Agriculture/ Non 0.0019||Remla S/o Dasharia
Irrigated
67 4/7 Private Agriculture/Irrigated 0.0412|[Somala S/o
Dasharaya Caste
Bhilala Address
Agalgaon Rajpur
Barwani Madhya
Pradesh Land
Owner-1
68 4/8 Private Agriculture/Irrigated 0.0658|[Shobharam S/o
Dashraya
|69 ”4/9 ”Private ||Agriculture/Irrigated || 0.0688 |Rem1a S/o Dasharia
70 41/5 Private Agriculture/Irrigated 0.089(|Sundaribai widow
Pyara
71 42/1 Private Agriculture/Irrigated 0.1481|[Vishnu S/o
Shobharam
72 42/2 Private Agriculture/ Non 0.0503|[Suresh S/o
Irrigated Shobharam
73 42/4/1 Private Agriculture/ Non 0.1417|[Asaram S/o Jalam
Irrigated
74 42/4/2 Private Agriculture/ Non 0.2039|[Rahul S/o Asharam
Irrigated
75 43/1 Private Agriculture/Irrigated 0.01|{Jagan S/o
Naharsingh
76 43/2 Private Agriculture/Irrigated 0.1926||Kaluram S/o
Naharsingh
77 43/3 Private Agriculture/Irrigated 0.4514|(Bhura S/o
Naharsingh
78 46/15 Private Agriculture/Irrigated 0.0121||Bhuvansingh S/o
Jogadia
79 46/16 Private Agriculture/Irrigated 0.0231|[Bhuvansingh S/o
Jogadia
80 46/19 Private Agriculture/ Non 0.001|[Mehkal S/o Bala
Irrigated
81 46/21 Private Agriculture/ Non 0.1559||Bishan S/o Bala
Irrigated
82 |j46/22 ||Private ||Agriculture/Irrigated || 0.1401)[Mehkal S/o Bala |
83 |l46/23 |[Private ||Agriculture [ 0.1713[Jalam S/o Bala |
84 46/25 Private Agriculture/Irrigated 0.222|[Nahar Singh S/o
Somala
85 46/28 Private Agriculture/ Non 0.0014||Salam S/o Somala
Irrigated
86 46/7 Private Agriculture/ Non 0.156|[Surpal S/o Bala
Irrigated
87 48/1 Private Agriculture/ Non 0.001{|Bhangdi W/o
Irrigated Chhagan , Lungibai
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W/o Ansingh ,
Suresh S/o Saymal ,
Rakesh S/o Saymal ,
Mukesh S/o Saymal,
Dinesh S/o Saymal,
Jasamabai S/o
Saymal
88 48/2 Private Agriculture/Irrigated 0.2154|[Ranjana S/o
Chhagan
|89 ||48/3 ||Private ||Agricu1ture/lrrigated || 0.5402||Raju S/o Ansingh
90 48/4 Private Agriculture/Irrigated 0.086(|Suresh S/o Saymal,
Rakesh S/o Saymal,
Mukesh S/o Saymal ,
Dinesh S/o Saymal ,
Jasamabai D/o
Saymal
91 48/6 Private Agriculture/ Non 0.3265||Ranjana Bai D/o
Irrigated Chhagan
92 49/1 Private Agriculture/Irrigated 0.3856|[Chotaya S/o
Sekadiya
93 49/2 Private Agriculture 0.0545|[Rangubai W/o
Vishan
|94 “55/ 1 ”Private ||Agriculture/Irrigated || O.4968||Hiralal S/o Jamsinghl
|95 ”55/2 ”Private ||Agriculture/Irrigated || 0.0179||Hiralal S/o Jamsinghl
96 55/5 Private Agriculture/Irrigated 0.0014|(Chandarsingh S/o
Jamsingh
97 56/1 Private Agriculture/Irrigated 0.198||Asarbai husband
Anarsingh
|98 ||56/2 ||Private (Government ) ||Nala || 0.0353||M.P. Government
99 69/2 Private Agriculture/ Non 0.0092|[Bondribai widow of
Irrigated Khumansingh
100 69/3 Private Agriculture/Irrigated 0.097(|Gyarasing S/o
Jogadiya
101 69/4 Private Agriculture/ Non 0.0042|[Rangubai W/o
Irrigated Vishan
102 71 Private Agriculture/Non 0.1785|[Anarsingh S/o
Irrigated Thavariya
103 7/6/1 Private Agriculture/ Non 0.0094|(Jagdish S/o Mangi
Irrigated Lal, Sunil S/o Mangi
Lal
|104 ”8/ 1 “Private ||Agriculture/Irrigated || 0.4229||Badri S/o Sigdar |
|105 ”8/ 18 ”Private ||Agriculture/Irrigated || 0.4126||Sigdar S/o Richhu |
106 8/2 Private Agriculture/Irrigated 0.0045||Ramlal S/o
Gulabsingh
|107 ”8/20 “Private ||Agriculture/Irrigated || 0.0247||Mangilal S/o Richhu |
108 89 Government Road 0.0233||Revenue Department
Madhya Pradesh
Government Address
Barwani Madhya
Pradesh-1
[Village: Kadwi |
|109 ||102 ||Government ||Nala || 0.1809||M.P. Government-1 |
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|1 10 ||190 ||Government ||Nala || 0.2818||M.P. Government-1 |

111 191 Government (Private ) [|Agriculture/Irrigated 0.0624||Ramesh S/o Dudalal
Caste Sirpi Address
Kadvi Rajpur
Barwani Madhya
Pradesh Land
Owner-1

|1 12 ||192 ||Government ||Nala || 0.0378||M.P. Government-1

113 194/2 Private Agriculture/Irrigated 0.1633|[Hirasingh S/o
Chainsingh -1/2,
Hirabai widow
Chainsingh -1/2

114 194/3 Private Agriculture/Irrigated 0.2827|[Umansingh S/o
Shankar address
Kadvi Rajpur
Barwani Madhya
Pradesh land owner,
Bhuribai widow
Shankar address
Kadvi Rajpur
Barwani Madhya
Pradesh land owner,
Shankuntala widow
Shivram address
Kadvi Rajpur
Barwani Madhya
Pradesh land owner,
Kapil minor S/o
Shivram guardian
Shankuntala address
Kadvi Rajpur
Barwani Madhya
Pradesh land owner,
Priya minor S/o
Shivram guardian
Shankuntala address
Kadvi Rajpur
Barwani Madhya
Pradesh land owner

|1 15 ||72 ”Private ||Nala || 0.0749||M.P. Government-1

116 74/1 Private Agriculture/Irrigated 0.191{|Ganesh S/o Harsingh
address Kadvi
Rajpur Barwani
Madhya Pradesh
land owner-1

117 74/2 Private Agriculture/Irrigated 0.0816||Bhimsingh S/o
Bhalu address Rui
Rajpur Barwani
Madhya Pradesh-1

|1 18 ||75 ||Govemment ||Nala || 0.167||M.P. Government-1

119 76/8 Private Agriculture/Irrigated 0.073||Jagdish S/o Khumla
address Kadvi
Rajpur Barwani
Madhya Pradesh
land owner, Juwan
Singh S/o Khumla
address Kadvi
Rajpur Barwani
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Madhya Pradesh
land owner,
Jhumkabai widow
Khumla address
Kadvi Rajpur
Barwani Madhya
Pradesh land owner

120 77/6 Private Agriculture/Irrigated 0.2171|[Raising Jamre S/o
Roopsingh address
Kadvi Rajpur
Barwani Madhya
Pradesh land owner-
1/2, Bhuribai widow
of Roopsingh
address Kadvi
Rajpur Barwani
Madhya Pradesh
land owner-1/2

121 78 Private Agriculture/Irrigated 0.1595||Ganesh S/o Harsingh
address Kadvi
Rajpur Barwani
Madhya Pradesh
land owner-1

|122 “79 “Government ||Sadak || 0.4565||M.P. Government-1 |

|123 ”80/3 ”Government ||Charn0i || 0.0023||M.P. Government-1 |

|124 ||81 ||Government ||Charnoi || 0.0421 ||M.P. Government-1 |

125 91/2/1 Private Agriculture/Irrigated 0.01|[Malbai Widow
Gulab Singh Address
Kadvi Rajpur
Barwani Madhya
Pradesh Land
Owner-1

126 91/2/2 Private Agriculture/Irrigated 0.0855|[Jasma Bewa Bansya
Address Kadvi
Rajpur Barwani
Madhya Pradesh
Land Owner-1/6,
Sukhlal S/o Bansya
Address Kadvi
Rajpur Barwani
Madhya Pradesh
Land Owner-1/6,
Bondar S/o Bansya
Address Kadvi
Rajpur Barwani
Madhya Pradesh
Land Owner-1/6

127 91/2/3 Private Agriculture/Irrigated 0.0309||Shankar S/o Bholya
address Kadvi
Rajpur Barwani
Madhya Pradesh
Land owner-1

128 91/4 Private Agriculture/Irrigated 0.0196|[Jasma Bewa Bansya
Address Kadvi
Rajpur Barwani
Madhya Pradesh
Land Owner-1/6,
Sukhlal S/o Bansya




22

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Address Kadvi
Rajpur Barwani
Madhya Pradesh
Land Owner-1/6,
Bondar S/o Bansya
Address Kadvi
Rajpur Barwani
Madhya Pradesh
Land Owner-1/6

129

91/5

Private

Agriculture/Irrigated

0.066

Jasma Bewa Bansya
Address Kadvi
Rajpur Barwani
Madhya Pradesh
Land Owner-1/6,
Sukhlal S/o Bansya
Address Kadvi
Rajpur Barwani
Madhya Pradesh
Land Owner-1/6,
Bondar S/o Bansya
Address Kadvi
Rajpur Barwani
Madhya Pradesh
Land Owner-1/6

130

91/6

Private

Agriculture/Irrigated

0.0326

Chhagan S/o Gulab
Singh address Kadvi
Rajpur Barwani
Madhya Pradesh
land owner-1

131

91/7

Private

Agriculture/Irrigated

0.0299

Rama S/o Gulab
Singh Address Kadvi
Rajpur Barwani
Madhya Pradesh
Land Owner-1

132

91/8

Private

Agriculture/Irrigated

0.0311

Pratap S/o Gulab
Singh address Kadvi
Rajpur Barwani
Madhya Pradesh
land owner-1

133

91/9

Government (Private )

Agriculture/Irrigated

0.0324

Sakharam S/o Gulab
Singh address Kadvi
Rajpur Barwani
Madhya Pradesh
land owner-2

134

92/5

Private

Agriculture/Irrigated

0.079

Shanta S/o Bisan
address Jhopali
Sendhwa Barwani
Madhya Pradesh
land owner-1/4,
Kishor S/o Bisan
address Jhopali
Sendhwa Barwani
Madhya Pradesh
land owner-1/4

135

92/6

Government (Private )

Agriculture/Irrigated

0.1094

Kolu S/o Guman
Address Kadvi
Rajpur Barwani
Madhya Pradesh
Land Owner-1
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136

ll92/7

| |Private

| |Agriculture/Irrigated | |

0.0487

|Narayan S/o Sukhlal |

137

92/8

Private

Agriculture/Irrigated

0.1294

Ganesh S/o Harsingh
address Kadvi
Rajpur Barwani
Madhya Pradesh
land owner-1

138

93/2

Private

Agriculture/Irrigated

0.0748

Pradeep S/o Shivdat
address Rui Barwani
Madhya Pradesh
land owner-1

139

93/3

Private

Agriculture/Irrigated

0.075

Pradeep S/o Shivdat
address Rui Barwani
Madhya Pradesh
land owner-1

140

93/4

Private

Commercial

0.3214

Manish S/o Jagdish
Prasad address
Sendhwa Barwani
Madhya Pradesh
land owner-1/3,
Sumit S/o
Kanhaiyalal address
Sendhwa Barwani
Madhya Pradesh
land owner-1/3,
Ankit S/o Sunil
address Sendhwa
Barwani Madhya
Pradesh land owner-
1/3

[141

| |G0vernment

||Sadak ||

23158

|M.P. Government-1

142

95

Private

Agriculture/Irrigated

0.0606

Lakhan S/o Ratan
address Kadvi
Rajpur Barwani
Madhya Pradesh
land owner-1

143

96

Private

Agriculture/Irrigated

0.095

Ditala S/o Tersingh
address Kadvi
Rajpur Barwani
Madhya Pradesh
land owner, Rangli
S/o Tersingh address
Kadvi Rajpur
Barwani Madhya
Pradesh land owner,
Bhingli S/o Tersingh
address Kadvi
Rajpur Barwani
Madhya Pradesh
land owner

|Village: Rui

[144

IE

“Govemment

||Debar1 River ||

0.1736]

|M.P. Government-1 |

145

205/3

Private

Agriculture/Irrigated

0.0472

Dilip Singh S/o
Govind

[146

212

| |Government

||Nala ||

0.0564]

|M.P. Government-1 |

147

214/1

Private

Agriculture/Irrigated

0.0026

Unkar S/o
Chainsingh

148

|214/10

| |Private

| |Agricu1ture/ Irrigated | |

0.0081|

|Bhagwan S/o |
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| [ [ | I | Narayan |

149 214/12 Private Agriculture/Irrigated 0.001|[Pannalal S/o
Narayan

150 214/15 Private Agriculture/Irrigated 0.0051|[Kamal Kishore S/o
Raghunath

151 214/16 Private Agriculture/Irrigated 0.0855|[Suraj alias Suresh
S/o Chainsingh

|152 ”214/ 18 “Private ||Agricu1ture/lrrigated ” 0.198||Mukesh S/o Madan |

|153 ”214/ 19 “Private ||Agriculture/Irrigated ” 0.001||Budan S/o Guman |

|154 ||214/21 ||Private ||Agricu1ture/lrrigated || 0.1394||Jagan S/o Gulab |

|155 ”214/23 “Private ||Agricu1ture/lrrigated ” 0.1332“Narsih S/o Jhetriya |

156 214/26 Private Agriculture/Irrigated 0.1706|[Laxminarayan S/o
Mangilal

157 214/28 Private Agriculture/Irrigated 0.1009|[Suraj urf Suresh S/o
Chainsingh

158 214/29 Private Agriculture/Irrigated 0.0937|[Hirasingh S/o
Chainsingh

|159 ||214/30 ||Private ||Agricu1ture/Irrigated || 0.1058||Mukesh S/o Madan |

160 214/31 Private Agriculture/Irrigated 0.0755|[Amarsingh S/o
Chhagan

|161 ”214/32 ”Private ||Agriculture/Irrigated || 0.0837||Budan S/o Guman |

|162 ||214/33 ||Private ||Agricu1ture/Irrigated || 0.1 155||Suraj S/o Umrao |

|163 ”214/35 ”Private ||Agriculture/Irrigated || 0.0969||Jagan S/o Gulab |

164 214/36 Private Agriculture/Irrigated 0.2452|[Sakharam S/o
Mangilal

165 214/37 Private Agriculture/Irrigated 0.1605|[Shantilal S/o
Narsingh

166 214/38 Private Agriculture/Irrigated 0.0461|[Revaram S/o
Mangilal

|167 ||214/39 ||Private ||Agriculture/lrrigated || 0.0707||Ganpat S/o Mangilal

168 214/40 Private Agriculture/Irrigated 0.1684|[Mamatabai widow of]
Manohar Jaiprakash
Mayank Singh S/o
Manohar Mamatabai

|169 ||214/41 ||Private ||Agriculture/lrrigated || 0.2194||Jagan S/o Gulab |

|170 ”214/42 ||Private ||Agricu1ture/lrrigated || 0.0849||Budan S/0 Guman |

|171 ”214/43 ”Private ||Agriculture/Irrigated || 0.0748||Mukesh S/o Madan |

172 214/44 Private Agriculture/Irrigated 0.0564||Amarsingh S/o
Chhagan

173 214/45 Private Agriculture/Irrigated 0.1191|(Sakharam S/o
Mangilal

174 214/46 Private Agriculture/Irrigated 0.1806||Laxminarayan S/o
Mangilal

175 214/9 Private Agriculture/Irrigated 0.0983||Dilip Singh S/o
Govind

|Village: Bobalwadi |

|176 ||16 ||Government ||Road || 0.3254||M.P. Government |

177 19/1 Private Agriculture/Irrigated 0.0801|[Lachhibai widow

Madan , Bondar S/o
Madan
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172

178|193

| |Private

| |Agricu1ture/ Irrigated | |

0.1525|[Ramesh S/o Natthu |

179 19/4

Private

Agriculture/Irrigated

0.1135

Juwan Singh S/o
Chainsingh

180 19/5

Private

Agriculture/Irrigated

0.0727

Gana S/o Bhavsingh,
Dhana S/o
Bhavsingh ,
Rukhmabai widow
Bhavsingh

1/3

181 |l22/10

| |Private

||Agriculture/Irrigated |

0.0796|

|Ramesh S/o Natthu

182 22/2

Private

Agriculture/Irrigated

0.0219

Ramesh S/o Natthu ,
Tejabai S/o Natthu
12

183 |22/5

| |Private

||Agriculture/Irrigated |

0.1139)

|Ramesh S/o Natthu

184 22/6

Private

Agriculture/Irrigated

0.141

Ramesh S/o Natthu ,
Tejabai S/o Natthu
172

185 22/7

Private

Agriculture/Irrigated

0.1685

Ramesh S/o Natthu ,
Tejabai S/o Natthu
172

186 |[22/8

| |Private

||Agriculture/Irrigated |

0.142

|Ramesh S/o Natthu

187 24/1/2

Private

Agriculture/Irrigated

0.0198

Patlya S/o
Chainsingh

188 24/3

Private

Agriculture/Irrigated

0.0126

Mangilal S/o
Bansya, Champabai
Bewa Bansya

1/2

189 24/4

Private

Agriculture/Irrigated

0.0053

Gana S/o Bhavsingh,
Dhana S/o
Bhavsingh,
Rukhmabai widow
Bhavsingh

1/3

190  |[2511

| |Private

||Agricu1ture/Irrigated |

0.0233]

|Ramesh S/o Natthu

191 25/2

Private

Agriculture/Irrigated

0.0588

Gana S/o Bhavsingh,
Dhana S/o
Bhavsingh,
Rukhmabai widow
Bhavsingh

1/3

192 |26

||Govemment

||Sadak ||

1.4154

|M.P. Government

193 |1

| |Private

| |Agriculture/ Irrigated | |

0.0012]

|Pradeep S/o Kamal

194 311

Private

Agriculture/Irrigated

0.003

Lachhibai widow
Madan, Bondar S/o
Madan

172

195|315

| |Private

||Agriculture/lrrigated |

0.0238)]

IRamesh S/o Natthu

196 31/6

Private

Agriculture/Irrigated

0.0116

Sadu S/o Chhagan,
Dilip S/o Chhagan
Kanu S/o Chhagan ,
'Vijay minor S/o
Chhagan guardian
mother Jhumkabai ,
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Jhumkabai widow
Chhagan

197

31/7

Private

Agriculture/Irrigated

0.0091

Juwan Singh S/o
Chainsingh

198

32/10

Private

Agriculture/Irrigated

0.0449

Sadu S/o Chhagan
Dilip S/o Chhagan,
Kanu S/o Chhagan
'Vijay minor S/o
Chhagan guardian
mother Jhumkabai
Jhumkabai widow
Chhagan

199

32/11

Private

Agriculture/Irrigated

0.0408

Juwan Singh S/o
Chainsingh

200

32/12

Private

Agriculture/Irrigated

0.0433

Lachhi bai widow
Madan, Bondar S/o
Madan

1/2

201

32/13

Private

Agriculture/Irrigated

0.038

Gujarbai W/o
Asharam

202

32/14

Private

Agriculture/Irrigated

0.0324

Patlya S/o
Chainsingh

203

32/2

Private

Agriculture/Irrigated

0.0483

Gana S/o Bhavsingh,
Dhana S/o
Bhavsingh ,
Rukhmabai widow
Bhavsingh

1/3

204

32/6

Private

Agriculture/Irrigated

0.0496

Ramesh S/o Natthu,
Tejalbai widow
Natthu

172

205

427

Private

Agriculture/Irrigated

0.0666

Rahul Minor S/o
Manu Guardian
Mother Basubai
1/3

1206

[l428

| |Government

||Charagah

0.073

||M.P. Government

207

50

Government

Hill

1.2122

M.P. Government
50/1,50/2,50/3

208

53/1

Private

Agriculture/Irrigated

0.083

Manish minor S/o
Mangi Lal guardian
Sangeeta widow
Mangi Lal , Baliram
minor S/o Mangi Lal
guardian Sangeeta
widow Mangi Lal
Sangeeta widow
Mangi Lal Chaturbai
widow Bhima
Kalibai widow
Bhima

1209

|I55

| |G0vernment

||Sadak

0.405

||GOV€rnment

210

ll56

| |Government

||Hill

0.0199||Government

211

58

| |Government

||Charnoi

0.27 89| |Government

212

1159

| |Government

||Sadak

0.2137)|Government
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213 61

Private

Agriculture/Irrigated

0.0579

Jagdish S/o Patlya -
1/2, Mohan S/o
Patlya-1/2

1/2

R14 |62

| |Government

Sadak

0.4158

|Government

215 63

Private

Agriculture/Irrigated

0.022

Jhabrasing S/o
Patlya
63/1

216 63

Private

Agriculture/Irrigated

0.183

Sangeeta widow
Mangilal
63/3

217 64/2

Private

Agriculture/Irrigated

0.0014

Rameshwar S/o
Bhagwan -1/2,
Manoramabai W/o
Rameshwar 1/2
12

218 |l65

| |Government

|Sadak

0.8223

|G0vernment

219 66

Private

Agriculture/Irrigated

0.1739

Rakesh S/o
Hariprasad -1/5,
Ranjana D/o
Hariprasad -1/5,
Sunita D/o
Hariprasad -1/5,
Madhuri D/o
Hariprasad-1/5
1/5

220 67

Private

Agriculture/Irrigated

0.0275

Rakesh S/o
Hariprasad-1/5,
Ranjana D/o
Hariprasad -1/5,
Sunita D/o
Hariprasad -1/5,
Madhuri D/o
Hariprasad -1/5
1/5

221 68

Private

Agriculture/Irrigated

0.04

Rakesh S/o
Hariprasad -1/5,
Ranjana D/o
Hariprasad-1/5,
Sunita D/o
Hariprasad -1/5,
Madhuri D/o
Hariprasad -1/5
1/5

222 69

Private

Agriculture/Irrigated

0.0515

Rakesh S/o
Hariprasad -1/5,
Ranjana D/o
Hariprasad -1/5,
Sunita D/o
Hariprasad 1/5,
Madhuri D/o
Hariprasad-1/5
1/5

223 70

Private

Agriculture/Irrigated

0.0184

Rakesh S/o
Hariprasad -1/5,
Ranjana D/o
Hariprasad-1/5,
Sunita D/o
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Hariprasad -1/5,
Madhuri D/o
Hariprasad -1/5
1/5

224

71

Private

Agriculture/Irrigated

0.7243

Rakesh S/o
Hariprasad -1/5,
Ranjana D/o
Hariprasad-1/5,
Sunita D/o
Hariprasad -1/5,
Madhuri D/o
Hariprasad-1/5
1/5

225

|Government

||sadak

1.0562

|M.P. Government

226

73/1

Private

Agriculture/Irrigated

0.0011

Kantibai widow
Someshwar , Ganesh
S/o Someshwar ,
Ritesh S/o
Someshwarr, Jaya
D/o Someshwar

[227

80

|G0vernment

||Sadak

0.2442

|M.P. Government

228

81

Private

Agriculture

0.4217

Rakesh S/o
Hariprasad-1/5,
Ranjana D/o
Hariprasad -1/5,
Sunita D/o Hariprasa
1/5, Madhuri D/o
Hariprasad -1/5

1/5

Total”

40.9457||
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